IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

15.01.2026

— Court]amount
Case No.
Fee

1 |s.pas 2732/2026|15.01.2026  |CRLMC/4672/2024 |10 | c |
2 |S.K.RATH 2734/2026|15.01.2026 |CMP/2122/2025 0 | c |
3 |S.K.RATH 2735/2026|15.01.2026 |CMP/2123/2025 0 | c |
|4 |M.BEHERA 2739/2026|15.01.2026 |CMP/2127/2025 0 | c |
5 |A.K.SAHOO  [2741/2026|15.01.2026 |CMP/8/2026 0 | c |
6 |[R.N.M. 2754/2026|15.01.2026 |WP(C)/30778/2025 |10 | c |
7 [SREASE KU 12959/2026(15.01.2026  [we(C)/882/2026 |10 c

8 |ToniRSHEU 19962/202615.01.2026 e (C)/874/2026 |10 c

9 EE@iASH MU 12763/202615.01.2026 WP (C)/868/2026 |10 c

10 |1 saroO 2764/2026(15.01.2026 |WP(C)/28267/2025 |10 | c |
11 [PRERASH KU 19965/2026(15.01.2026 R (C) /862/2026 |10 c

12 |1 sarOO 2767/2026(15.01.2026 |WP(C)/28257/2025 |10 | c |
13 |p K JENA 2776/2026(15.01.2026 |WP(C)/33212/2025 |10 | c |
|14 |KSHIESH 2777/2026|15.01.2026 |CRLREV/126/2015 |10 | c |
|15 |DILLIP SAMAL|2779/2026|15.01.2026 |WP(C)/21504/2024 |10 | c |
|16 |SARAT SWAIN [2780/2026|15.01.2026 |MACA/938/2018 0 | c |
117 |s PATRA 2806/2026(15.01.2026 |WP(C)/273/2026 |10 | c |
18 | uma [2807/202615.01.2026 WP (C) /37431/2025 |10 c

19 | ey 2808/2026 |15.01.2026 WP (C)/37431/2025 |10 c

20 |L K BEHERA |2811/2026|15.01.2026 |WP(C)/22756/2022 |10 | | |
21 |H K BHOL 2812/2026(15.01.2026  |ABLAPL/201/2026 |10 | | |
22 |B K PADHI  |2814/2026|15.01.2026 |WP(C)/21277/2025 |10 | | |
23 |B K PADHI  |2815/2026|15.01.2026 |WP(C)/21277/2025 |10 | | |
24 |P BEHERA 2817/202615.01.2026  |ABLAPL/13078/2025(10 | | |
25 |P K MISHRA |2819/2026|15.01.2026 |CRLMP/1706/2025 |10 | | |
26 |P K MISHRA |2821/2026|15.01.2026 |CONTC/5480/2025 |10 | | |
27 |J P KAR 2823/2026(15.01.2026 |[WP(C)/276/2026 |10 | | |
28 |P K MISHRA |2824/2026|15.01.2026 |FA/50/1978 7 | v |




29 |N K ROUT 2832/2026(15.01.2026 |ABLAPL/161/2026 |10 | c |
30 |S.K.DAS 2842/2026(15.01.2026 [WP(C)/26944/2025 |10 | lc |
31 |s Das 2844/2026(15.01.2026 |ABLAPL/222/2026 |10 | c |
‘32 ry MAR ‘2868/2026‘15.01.2026 WP (C) /30430/2025 ‘10 ‘ ‘c ‘
33 |B SAMAL 2870/2026(15.01.2026 [WP(C)/37710/2025 |10 | lc |
134 |s NAYAK 2871/2026(15.01.2026 [WP(C)/30654/2025 |10 | lc |
35 |R C MALLICK |2872/2026(15.01.2026 |WP(C)/37537/2025 |10 | lc |
36 U P BAG 2874/2026(15.01.2026 [WP(C)/1224/2026 |10 | lc |
37 |R CH ROUT  |2875/2026(15.01.2026 |WP(C)/1216/2026 |10 | lc |
38 |R CH ROUT  |2876/2026(15.01.2026 |WP(C)/1212/2026 |10 | lc |
39 R CH ROUT  |2877/2026|15.01.2026 |[WP(C)/1209/2026 |10 | c |
|40 |R CH ROUT  |2878/2026|15.01.2026 |[WP(C)/1190/2026 |10 | c |
|41 |R CH ROUT  [2879/2026|15.01.2026 |WP(C)/1189/2026 |10 | c |
|42 |H K MOHANTA [2880/2026|15.01.2026 |WP(C)/26657/2024 |10 | c |
|43 |LAXMAN BHOI |2881/2026|15.01.2026 |[WP(C)/1025/2026 |10 | c |
‘44 oo JHAR ‘2883/2026‘15.01.2026 WP (C) /31525/2025 ‘10 ‘ ‘c ‘
|45 |R CH ROUT  |2884/2026|15.01.2026 |WP(C)/1177/2026 |10 | c |
|46 |H K MOHANTA |2886/2026|15.01.2026 |WP(C)/26659/2024 |10 | c |
|47 |K PRADHAN  [2887/2026|15.01.2026 |WP(C)/29371/2025 |10 | c |
|48 |P K NAYAK  |2888/2026|15.01.2026 |WP(C)/34454/2025 |10 | c |
|49 |P BASTIA 2889/202615.01.2026  |WP(C)/35393/2025 |10 | c |
|50 |S MOHAPATRA |2893/2026|15.01.2026 |WP(C)/900/2026 |10 | c |
51 |A K BARIK  |2895/2026|15.01.2026 |WP(C)/36725/2025 |10 | lc |
52 |C RANA 2896/202615.01.2026 |WP(C)/27980/2025 |10 | c |
53 gi§i§G¥OHAN 2897/2026(15.01.2026 WP (C)/23608/2025 |10 C

sq [D2hoR MOMAN 19898/2026(15.01.2026  we(C)/931/2026 |10 c

55 [oohon YOMAN 19899/2026(15.01.2026  we(C)/944/2026 |10 c

|56 |H K MOHANTA [2900/2026(15.01.2026 |WP(C)/26639/2024 |10 | c |
|57 |K PRADHAN  |2902/2026|15.01.2026 |WP(C)/29350/2025 |10 | c |
|58 |K PRADHAN  |2903/2026(15.01.2026 |WP(C)/27933/2025 |10 | c |
|59 |NEELAM B MIN |2904/2026|15.01.2026 |WP(C)/36732/2025 |10 | c |
|60 |NEELAM B MIN|2905/2026(15.01.2026 |WP(C)/37084/2025 |10 | lc |
|61 |NEELAM B MIN |2906/2026|15.01.2026 |WP(C)/37423/2025 |10 | c |
‘62 i 2908/2026‘15.01.2026 WP (C) /24988/2025 ‘10 ‘ ‘c ‘
|63 |NEELAM B MIN |2909/2026|15.01.2026 |WP(C)/36727/2025 |10 | c |
|64 |NEELAM B MIN|2910/2026|15.01.2026 |WP(C)/36676/2025 |10 | c |
|65 |D DALAI 2911/2026(15.01.2026 |[WP(C)/35100/2025 |10 | c |
66 |S BEHERA 2915/202615.01.2026  |[WP(C)/37428/2025 |10 | lc |
67 |R MISHRA 2916/2026(15.01.2026 |[WP(C)/34146/2025 |10 | lc |




68 |P K JENA 2917/2026(15.01.2026  [WP(C)/37502/2025 |10 | lc |
69 |s CH DAS 2920/2026(15.01.2026 [WP(C)/36939/2025 |10 | lc |
170 |s CH DAS 2921/2026(15.01.2026 |[WP(C)/36604/2025 |10 | lc |
|71 |KISHTISH 2923/2026(15.01.2026 [WP(C)/1186/2026 |10 | lc |
|72 |KISHTISH 2924/2026(15.01.2026 [WP(C)/1195/2026 |10 | lc |
73 |s. R BARIK |2925/2026(15.01.2026 |WP(C)/194/2026 |10 | lc |
74 |G B PARIDA |2926/2026|15.01.2026 |WP(C)/26941/2025 |10 | lc |
75 |P K BEHERA |2936/2026(15.01.2026 |FAO/384/2023 7 | v |
76 |P K SWAIN  |2939/2026|15.01.2026 |WP(C)/17090/2016 |10 | u |
77 |K N SAHOO  |2941/2026|15.01.2026 |WP(C)/19388/2023 |10 | u |
78 |B K SWAIN  |2942/2026|15.01.2026 |RVWPET/347/2019 |10 | v |
79 |B K SWAIN  |2943/2026|15.01.2026 |RVWPET/362/2019 |10 | oo
|80 |B BEHERA 2944/2026|15.01.2026 |[CONTC/3217/2022 |10 | oo
81 |S PATRA 2945/2026|15.01.2026 |WP(C)/4413/2022 |10 | oo
|82 |C R SAHOO  [2946/2026|15.01.2026 |JCRLA/17/2014 0 | oo
|83 |B BEHERA 2947/2026|15.01.2026 |CONTC/3218/2022 |10 | oo
|84 |M MOHANTY  |2948/2026(15.01.2026 |WP(C)/5851/2018 |10 | v
|85 |M MOHANTY  |2949/2026|15.01.2026 |CONTC/1286/2018 |10 | v
|86 |M MOHANTY  |2950/2026|15.01.2026 |RVWPET/154/2018 |10 | o |
187 |p s Das 2951/2026(15.01.2026 |MACA/1397/2015 |10 | SR
|88 |J R NAYAK  [2952/2026|15.01.2026 |CRLA/359/2007 0 | SR
|89 |A PATTANAIK [2953/2026|15.01.2026 |[WP(C)/29008/2025 |10 | SR
|90 |A PATTANAIK [2958/2026|15.01.2026 |[WP(C)/29008/2025 |10 | SR
91 |P K MISHRA [2963/2026|15.01.2026 |[WA/1792/2025 0 | o |
92 |D.SWAIN 2964/2026(15.01.2026 |CRLREV/7/2026 0 | c |
193 |s Das 2965/2026(15.01.2026 |WP(C)/13962/2024 |10 | SR
|94 |A.MOHANTY  |2966/2026|15.01.2026 |CRLREV/11/2026 |10 | c |
95 |J P KAR 2968/2026(15.01.2026 |[WP(C)/479/2025 |10 | v
|96 |M MOHANTY  [2970/2026|15.01.2026 |CRLMA/147/2025 |10 | oo
97 |J.K.MISHRA 2(2971/2026(15.01.2026 |CMP/326/2025 0 | c |
|98 |A SUNDARAY [2973/2026|15.01.2026 |ABLAPL/240/2026 |10 | oo
199 |M BEHERA 2976/202615.01.2026  |[WP(C)/37181/2025 |10 | v |
1100 M.K.MOHANTY [2977/2026|15.01.2026 |CRLMC/5692/2025 |10 | lc |
1101 |M BEHERA 2978/2026|15.01.2026  |CMP/32/2026 0 | |
1102 |S.BARIK 2979/2026(15.01.2026 |[CRLMC/4411/2025 |10 | lc |
1103 M BEHERA 2980/202615.01.2026 |CMP/326/2025 0 | v |
1104 M BEHERA 2982/2026(15.01.2026  |CMP/31/2026 0 | v |
1105 |A SUNDARAY [2984/2026|15.01.2026 |[WP(C)/22616/2025 |10 | v |
1106 B K JENA 2986/2026|15.01.2026 |WP(C)/25498/2024 |10 | v |
107 |SK SAMIM 2988/2026|15.01.2026 |BLAPL/7956/2016 |7 gig?éo U

DMS

3.00,
108 |SK SAMIM 2990/2026(15.01.2026 |BLAPL/377/2017 |10 3%¥3.00 U

DMS




109 |SK SAMIM 2992/2026|15.01.2026 |BLAPL/851/2017 |10 g;g?éo U

DMS

3.00,
110 |SK SAMIM 2993/2026|15.01.2026  |BLAPL/663/2017 10 3*%3.00 U

DMS

3.00,
111 |SK SAMIM 2994/2026(15.01.2026 | ABLAPL/17322/2017 |10 3%¥3.00 U

DMS
112 |G N SETHI  [2997/2026|15.01.2026 |WP(C)/5399/2021 |10 | c |
113 |SK SAMIM 3000/2026(15.01.2026 |BLAPL/6282/2016 |10 g;g?éo U

DMS
114 |[H.SUNDARA  [3003/2026|15.01.2026 |CRLA/11/2012 0 | c |
115 |[H.SUNDARA  [3007/2026|15.01.2026 |CRLA/11/2012 0 | c |
116 |A MOHANTY  [3023/2026(15.01.2026 |FAO/235/2020 0 | c |
1117 |A MOHANTY  [3024/2026(15.01.2026 |FAO/398/2020 0 | c |
1118 |[MK NAYAK 13025/2026|15.01.2026 |CRLLP/62/2013 0 | c |
1119 [N SaHOO 13026/2026(15.01.2026 |FAO/176/2020 0 | c |
1120 |J sarOO 13027/2026(15.01.2026 |FAO/176/2020 0 | c |
1121 |J saHOO 13028/2026(15.01.2026 |FAO/169/2020 0 | c |
122 [P BASTIA 3032/2026|15.01.2026 |[WP(C)/18478/2014 |10 | o |
1123 |s P SAHOO  [3034/2026(15.01.2026 |CMP/593/2015 0 | SR
‘124 R ‘3035/2026‘15.01.2026 FA0/594/2024 ‘10 ’ ’c ‘
1125 [k SAHOO 13036/2026(15.01.2026 |WP(C)/13208/2010 |10 | SR
1126 |[K SAHOO 13037/2026(15.01.2026 |[WP(C)/13206/2010 |10 | SR
1127 [k SAHOO 13038/2026(15.01.2026 |WP(C)/13205/2010 |10 | SR
‘128 ggi;ﬁATH ‘3039/2026‘15.01.2026 FAO/594/2024 ‘10 ’ ’c ‘
129 | P SAHOO  [3040/2026|15.01.2026 |[WP(C)/13207/2010 |10 | SR
1130 | P SAHOO  [3041/2026|15.01.2026 |WP(C)/13204/2010 |10 | SR
131 |s P SAHOO  [3042/2026|15.01.2026 |WP(C)/13203/2010 |10 | SR
132 |[S P SAHOO  [3043/2026|15.01.2026 |[WP(C)/13202/2010 |10 | SR
1133 |[s BEHERA\  |3044/2026|15.01.2026 |[WP(C)/22808/2022 |10 | R
1134 |G PANDA 13045/2026(15.01.2026 |[WP(C)/17286/2007 |10 | v |
1135 R K BARIK  |3046/2026|15.01.2026 |ELPET/4/2024 0 | o |
1136 [B SWAIN 13047/2026(15.01.2026 WP (C)/14435/2009 |10 | v
1137 M K MALLICK |3048/2026(15.01.2026 |WP(C)/14209/2022 |10 | v |
1138 |S BEHERA 13050/202615.01.2026  |CRLREV/541/2025 |10 | v |
1139 |S BEHERA 13052/202615.01.2026  |[CRLMP/1275/2025 |10 | v |
1140 |S BEHERA 13053/202615.01.2026  |[CRLMP/1275/2025 |10 | v |
1141 A SAHOO 13055/202615.01.2026  |[WP(C)/57/2026 0 | v |
1142 |A SAHOO\ 13056/202615.01.2026 |WP(C)/58/2026 0 | v |
1143 |A SAHOO\ 13057/202615.01.2026  [WP(C)/92/2026 0 | v |
1144 A SAHOO\ 13058/202615.01.2026 |WP(C)/34/2026 0 | v |




1145 |A SAHOO\ 13059/202615.01.2026  [WP(C)/26/2026 0 | v |
1146 A SAHOO\ 13060/202615.01.2026 |WP(C)/23/2026 0 | v |
1147 | SAHOO\ 13061/2026(15.01.2026 |WP(C)/5/2026 0 | v |
1148 |A SAHOO 13062/202615.01.2026 [WA/2547/2024 0 | |
1149 [P BEHERA 13064/2026(15.01.2026 [WP(C)/879/2026 |10 | v |
1150 [P BEHERA 13065/2026(15.01.2026 |WP(C)/24558/2025 |10 | |
1151 [P BEHERA 3066/2026(15.01.2026 |WP(C)/645/2026 |10 | v |
1152 M K JENA 3068/2026(15.01.2026 |WP(C)/514/2026 |10 | v |
|153 |A SAHOO 13069/2026|15.01.2026 |WP(C)/32/2026 0 | u |
1154 K SAHOO 3071/2026|15.01.2026 |WP(C)/15473/2025 |10 | u |
1155 |A K BARIK  |3072/2026|15.01.2026 |CRLMC/130/2026 |10 | v |
|156 |[P K MOHANTY [3073/2026|15.01.2026 |CRLMC/3416/2025 |10 | oo
1157 [B SAHOO 3074/2026|15.01.2026 |[WP(C)/675/2026 |10 | oo
1158 |[B TRIPATHY |3075/2026|15.01.2026 |ABLAPL/223/2026 |10 | oo
1159 |B TRIPATHY [3076/2026|15.01.2026 |ABLAPL/226/2026 |10 | oo
1160 B TRIPATHY |3077/2026|15.01.2026 |ABLAPL/213/2026 |10 | oo
/161 |[B TRIPATHY [3078/2026|15.01.2026 |ABLAPL/214/2026 |10 | o
162 M D BISWAL |3080/2026(15.01.2026 |WP(C)/37685/2025 |10 | v
1163 K K NATH 13082/2026(15.01.2026 |WPCRL/167/2025 |10 | SR
1164 K K NATH 13083/2026(15.01.2026 |ABLAPL/12996/2025(10 | SR
165 A K BARIK  |3084/2026|15.01.2026 |ABLAPL/11487/2025[10 | o |
166 A K BARIK  |3086/2026|15.01.2026 |ABLAPL/12445/2025[10 | o |
167 A K BARIK  |3087/2026|15.01.2026 |ABLAPL/13034/2025[10 | o |
1168 [M NAIK 13089/2026(15.01.2026 |WP(C)/35033/2025 |10 | SR
1169 M NAIK 13091/2026(15.01.2026 |CRLMC/4185/2025 |10 | SR
1170 |[H PANDA 13095/2026(15.01.2026 [BLAPL/8759/2025 |10 | SR
1171 [N P PARIJA [3097/2026(15.01.2026 |CMP/339/2025 0 | o
1172 [P K NAYAK  |3098/2026(15.01.2026 |WP(C)/1215/2026 |10 | v
1173 |C R NAYAK  |3099/2026(15.01.2026 |WA/1820/2025 0 | u |
1174 |S K NAYAK  |3100/2026|15.01.2026 |BLAPL/11353/2025 |10 | oo
175 M R PRADHAN [3101/2026|15.01.2026 |[WP(C)/15525/2025 |10 | oo
1176 |S PANDI 3102/2026|15.01.2026 |[WP(C)/277/2025 |10 | o
1177 |S N MISHRA |3103/2026|15.01.2026 |WP(C)/989/2026 |10 | v |
1178 |B BEHERA 3104/2026|15.01.2026 |[WP(C)/24991/2025 |10 | |
179 |S K SAMAL  |3105/2026|15.01.2026 |CRLMP/1717/2025 |10 | |
1180 |D BARIK 3107/2026|15.01.2026 |[WP(C)/411/2026 |10 | c |
1181 |B BEHERA 13109/2026|15.01.2026 |WP(C)/36286/2025 |10 | lc |
/182 |ASAD KHAN  [3110/2026|15.01.2026 |CMP/1473/2025 0 | lc |
1183 |S K MOHANTY |3112/2026|15.01.2026 |[WP(C)/37528/2025 |10 | lc |
184 |B K SINGH  |3113/2026|15.01.2026 |WP(C)/34626/2025 |10 | lc |
1185 |T K DAS 3114/2026|15.01.2026 |WP(C)/36613/2025 |10 | lc |
‘186 AR ARALAN 3115/2026‘15.01.2026 WP (C) /36765/2025 ‘10 ‘ ‘c ‘
1187 [AKSHAYA 13119/202615.01.2026  |CRLMC/5048/2025 |7 | v |




| |KUMAR SAHOO | |

|

198 oo FUMAR 13120/2026115.01.2026  |cMp/1983/2025 7 U
189 [SINPY SAGAR 13951/2026(15.01.2026  |wP(C)/818/2026 |7 U
SWAIN
JYOTI RANJAN
190 | rvak 3122/2026|15.01.2026 |CRLMC/128/2026 |7 U
191 |[H. K. PATRA |3123/2026|15.01.2026 |CMP/1019/2025 7 u
1192 B. DAS 3124/2026|15.01.2026 |WP(C)/1108/2026 |7 u
1193 B. DAS 3125/2026|15.01.2026 |WP(C)/440/2026 |7 u
[ | | Total 11900

NIC




